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Sixteenth Loksabha

Title: Papers laid on the Table of the House by Ministers/Members.

HON. SPEAKER: Now, papers to be laid on the Table.

... (Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF POWER AND MINISTER OF STATE OF

THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI R.K. SINGH): | beg to lay on

the Table:

(1)

The Bureau of Energy Efficiency (Particulars and Manner of their Display on Labels of

Tubular Fluorescent Lamps) Regulations, 2018 published in Notification No.

BEE/S&L/TFL/63/2017-18 in Gazette of India dated 9" March, 2018.

The Energy Conservation Building Code Rules, 2018 published in Notification No.

G.S.R. 168(E) in Gazette of India dated 13t February, 2018.
The Bureau of Energy Efficiency (Manner and Intervals of Time for Conduct of Energy

Audit of Commercial Buildings or Establishments) Regulations, 2018 published in

Notification No. B/DC/EA-2017(E) in Gazette of India dated 21 February, 2018...

(Interruptions)

(Placed in Library, See No. LT 9128/16/18)

1/8



12/3/2018

ITTOT T ST | g WAt (Y I FHUTH A1SA): AT TeTE FeledT, § FfoiRad o7 T

Jcel OR T ;-

(1)

2)

)

4

(Teh) ITSERT ATHTOT HSoh TAhTH ToidT, o15 ool o ay 2016-
2017 & AT HTddesT ST Ueh Ui (Tee AT 33IsiT GEHIOT) AT
SETITE T o |

(@) ISEIT ATHIOT S TAhTH ToTdl, 515 [Geell o ay 2016-2017
& STIRYUT T TIHR GART THTET T Teh gfa (fgear am 33t
TEHIT) |

39 (1) A el IaT @l FHT Teel TR I #H g e
& HIUT GRIT aTelT fAaoT (Real T 37 HERIOT) |

(Placed in Library, See No. LT 9129/16/18)

(Teh) SHI3TH B TSArHHC T NYeH T TS Tl
cFATATSIT, 7S feeoll o ¥ 2016-2017 & a1 YfddesT T T
g (BecT aUT 373air HEHIOT) AT J@TORITaTd ol |

(S1) PRI HR TeaTFHT 3T UIqed T U wxel carlalioll, g et & ad 2016-
2017 P PRIGRUT &l TRBR FRT FHIET T Tep Ty (Rt oIt IRIST Fav) |

39 (3) # el & IHT Sl FHT Teel W I # g faorrs
o IROT G2l aTell [daxoT (Teedl T 373ai TERIOT) | ...
(CSTdHTeT)

(Placed in Library, See No. LT 9130/16/18)
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WS PR HATT & ST H3T AT STeT GATa, AT fIT 31X 197 WRET0T 5311 & 1o H3t
(37 3TSIT I AeraTer): HeledT, # 2 SR Rimer Bl AR A PR U FHT It IR I &:-

(1)  Fuar AT, 2013 T GRT 394 & 3Y-4RT (1) & 3idd
AT g3t &1 Th-tsh gfd (Gear a7 373eiT HEHI0T)—

(TH) Yad gd felfAcs, T fGeell o av¥ 2016-2017 &
T UT Shl TIHR GaRT HHIGT o I H T9axoT |

@)  Yad gd fifaes, a5 feeell & aw 2016-2017 T
aTie gfaded, S@raITad o JUr 3 WX fgae-
HAETAETII8T T feeaforT |

) m@aﬂ(l)ﬁmﬁqﬁaﬁmqmquuﬁﬁgu
faerea & HRUT G2l aTelT faaxoT (f@ear aAT IS TERI) |

(Placed in Library, See No. LT 9131/16/18)

() A AT, 1934 Y URT 14 & & HcTTd AT
(ToT qRters) fHFA, 2017 St 29 5[, 2017 & HRA &
T9T ﬁaﬁqﬂdlaaqlal.w.ﬁﬂzl(H)ﬁl;la—?lf%\l?—rgtf
T T G (BT 2T 336 HEROT) |...(STTeT=)

(Placed in Library, See No. LT 9132/16/18)
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THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS AND
MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER
DEVELOPMENT AND GANGA REJUVENATION (SHRI ARJUN RAM MEGHWAL): On behalf

of Shri Babul Supriyo, | beg to lay on the Table:

(1) A copy each of the following papers (Hindi and
English versions) under sub-section (1) of Section 619A
of the Companies Act, 1956:-

(a) (i)  Statement regarding Review by the Government of the working of
the Hindustan Cables Limited, Kolkata, for the year 2016-2017.
(i)  Annual Report of the Hindustan Cables Limited, Kolkata, for the
year 2016-2017, along with Audited Accounts and comments of

the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 9133/16/18)
(b) (i)  Statement regarding Review by the Government of the working of
the Instrumentation Limited, Kota, for the year 2016-2017.
(i)  Annual Report of the Instrumentation Limited, Kota, for the year

2016-2017, along with Audited Accounts and comments of the
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Comptroller and Auditor General thereon.
(2) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at item No. (b) of (1) above...

(Interruptions).

(Placed in Library, See No. LT 9134/16/18)

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS AND
MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER
DEVELOPMENT AND GANGA REJUVENATION (SHRI ARJUN RAM MEGHWAL): | beg to

lay on the Table:

(1) (i) A copy of the Annual Report (Hindi and English versions) of the
National Water Development Agency, New Delhi, for the year
2016-2017, along with Audited Accounts.
(ii) Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Water Development
Agency, New Delhi, for the year 2016-2017.
(2) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (1) above... (Interruptions)

(Placed in Library, See No. LT 9135/16/18)

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS,
MINISTER OF STATE IN THE MINISTRY OF SHIPPING AND MINISTER OF STATE IN THE

MINISTRY OF CHEMICALS AND FERTILIZERS (SHRI MANSUKH L. MANDAVIYA): | beg to
lay on the Table:-
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(1) A copy each of the following Notifications (Hindi and English versions) under Section 10 of

the National Highways Act, 1956:-

(vii)

(viii)

S.0. 3594(E) published in Gazette of India dated 150 November, 2017,

declaring highways, mentioned therein, as new National Highways.

S.0. 3718(E) published in Gazette of India dated 23" November, 2017,

declaring highways, mentioned therein, as new National Highways.

S.0. 3807(E) published in Gazette of India dated 5 December, 2017,
declaring new National Highways, mentioned therein, under Bharatmala

Pariyojana.

S.0O. 3808(E) published in Gazette of India dated 5t December, 2017,
declaring new National Highways, mentioned therein, under Bharatmala

Pariyojana.
S.0. 3866(E) published in Gazette of India dated 121 December, 2017,

making certain amendments in the Notification No. S.O. 1096(E) dated 4th

August, 2005.

S.0. 3867(E) published in Gazette of India dated 12th December, 2017,
directing that the National Highways and Infrastructure Development
Corporation Limited shall exercise the function relating to the development and

maintenance of the stretches, mentioned therein.

S.0. 3926(E) published in Gazette of India dated 19" December, 2017,
entrusting the stretches of National Highway No. 330 in the State of Uttar

Pradesh, to National Highways Authority of India.
S.0. 3927(E) published in Gazette of India dated 19t December, 2017, making

certain amendments in the Notification No. S.0. 1096(E) dated 4th August,
2005.
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(ix)

(xii)

(xiii)

(xiv)

(xvi)

(xvii)

(xviii)

S.0. 4043(E) published in Gazette of India dated 26! December, 2017,

declaring new National Highways, mentioned therein, in the State of Gujarat.

S.0. 4007(E) published in Gazette of India dated 20" December, 2017,
declaring new National Highways, mentioned therein, in the State of Tamil

Nadu.
S.0. 4008(E) published in Gazette of India dated 22 December, 2017,

making certain amendments in the Notification No. S.O. 689(E) dated 4t April,
2011.

S.0. 06(E) published in Gazette of India dated o January, 2018, declaring

new National Highways, mentioned therein, in the State of Tamil Nadu.

S.0. 88(E) published in Gazette of India dated 5t January, 2018, declaring

new National Highways, mentioned therein, in the State of Punjab.

S.0. 541(E) published in Gazette of India dated 6t February, 2018, declaring

new National Highways, mentioned therein, in the State of Maharashtra.
S.0. 542(E) published in Gazette of India dated 6! February, 2018, making
certain amendments in the Notification No. S.O. 689(E) dated 4t April, 2011.

S.0. 547(E) published in Gazette of India dated il February, 2018, entrusting
the stretches, mentioned therein, of National Highway No. 316A to National

Highways Authority of India.

S.0. 646(E) and S.O. 647(E) published in Gazette of India dated 13" February,
2018, entrusting the stretches, mentioned therein, of new National Highways, in

the State of Madhya Pradesh to National Highways Authority of India.
S.0. 812(E) published in Gazette of India dated 27! February, 2018, making

certain amendments in the Notification No. S.O. 689(E) dated 4t April, 2011.
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(xix)

(xxi)

(xxi)

(xxiii)

(xxiv)

S.0. 813(E) published in Gazette of India dated o7t February, 2018, making
certain amendments in the Notification No. S.O. 689(E) dated 4t April, 2011.

S.0. 814(E) published in Gazette of India dated 27" February, 2018, making
certain amendments in the Notification No. S.O. 689(E) dated 4t April, 2011.

S.0. 896(E) published in Gazette of India dated he March, 2018, declaring new

National Highways, mentioned therein, in the State of Tamil Nadu.
S.0. 897(E) published in Gazette of India dated 7t March, 2018, making
certain amendments in the Notification No. S.0. 689(E) dated 4t April, 2011.

S.0. 1004(E) published in Gazette of India dated 6! March, 2018, regarding
rates of fees to be recovered from the users of National Highway No. 765 in the

State of Telangana.

S.0.1028(E) published in Gazette of India dated oth March, 2018, regarding
rates of fees to be recovered from the users of National Highway No. 3 in the
State of Madhya Pradesh...(Interruptions)

(Placed in Library, See No. LT 9136/16/18)
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